[List of cases where Case Management Hearing was held during the month of August-2024

Sr.Court District Court Case Type Case No. Date ofPetitioner NameDate of Case Management Hearing
No Room Registration VS Respondent

Name

Framing Listing  ofAffidavit davit of Written Oral Other
the Witnesses Evidence Witne: Arguments Argument Stages/Hea
Issues s ring Date

ISH. SANJEEV KUMA! 01, [Suit ICS COMM-24.09.2022 [KARTAR [Done 0nf21.08.2024 [04.09.2024/04.09.202 [24.09.2024 [24.09.20 |-------
IAGGARWAL, DISTRICT xtension [Recovery [705/2022 CARRIERS PVT09.05.20 23 l24
WUDGE (COMMERCIAL Block, Tis| [LTD. VSi24
ICOURT)-01 [Hazari PITENDER
[Courts, [KUMAR SURI
IDelhi
1301, [Suit forlCS COMM-+06.05.2022 [PLA FOODSDone 0nj29.08.2024/05.09.2024/06.09.202 [25.10.2024 [25.10.202 f------
[Extension [Recovery 1206/2022 [PVT. LTD. VSJ|09.07.20 43 h
[Block, Tis| ISANDEEP 24
[Hazari IKUMAR
[Courts,
Delhi
1301, [Suit forCS COMM-+22.12.2021 [HIND FOILSDone o 21.08.2024 [21.08.2024 [09.09.202 [28.09.2024 [28.09.20
[Extension [Recovery I5473/2021 [LLP VS|02.04.20] 23 l24
Block, Tis| INESTOR o4
[Hazari [PHARMACEUTI]|
(Courts, ICALS LTD.
[Delhi
1301, [Suit forlCS COMM-+26.11.2022 |ANIL KUMARDone onj28.08.2024/31.08.2024 [31.08.202 [13.09.2024 [13.09.202}-----
[Extension [Recovery [2562/2022 IGARG VSJo5.01.20 23 kh
Block, Tis| ILOKESH ¥
[Hazari IKUMAR GARG
[Courts,
IDelhi
1301, [Suit folCS COMM-29.05.2023 [UCO BANK VSJDone 0nj09.08.2024/13.09.2024 [13.09.2024}28.09.2024 [28.09.20 |---------
[Extension [Recovery 871/2023 ISANTOSH 03.07.20 l24
[Block, Tis| [KUMAR 24
[Hazari IMISHRA
[Courts,
Delhi
1301, [Suit forCS COMM-27.01.2024 [DHANUKA [Done 0nj03.09.2024{30.09.2024{30.09.202 [14.10.2024 [14.10.202 |--------
[Extension [Recovery 162/2024 JAGROTECH 05.07.20 23 h
[Block, Tis| ILTD. VSJeq
Hazari [HANSABEN
ICourts, IKISHROBHAT
IDelhi [TIMBADIYA
1301, [Suit forlCS COMM-+19.09.2022 |[VKC NUTS PVT/Done 0nj03.09.2024{10.09.2024[10.09.202 [30.09.2024 [30.09.20 |-----
[Extension [Recovery [2206/2022 ILTD. VSJ22.01.20 23 l24
Block, Tis| JAMBROSIA |24
[Hazari ICORNER
[Courts, [HOUSE PVT)
[Delhi [LTD.
1301, [Suit folCS COMM-+28.09.2021 [TELPHA [17.08.20 [10.09.2024 [24.09.2024[28.09.202 [18.10.2024 [18.10.202 |-----
[Extension [Recovery 760/2021 ISAMARTH PVT |24 23 23
[Block, Tis| [LTD. VS. VAANI|
[Hazari [EXPORTS LTD.
[Courts,
IDelhi
1301, [Suit folCS COMMH+13.12.2021 ELLNESS [Done onf17.09.2024 [07.10.2024 [08.10.202 [28.10.2024 [28.10.202f-----
[Extension [Recovery l5232/2021 IPATHCARE 24.08.20] 23 K
[Block, Tis| [NDIA LLP VS|24
[Hazari ELLNESS
[Courts, IDIAGNOSTI  §
IDelhi [PVT. LTD.
1301, [Suit forlCS COMM-27.04.2023 [HARI OM VS[Done on[24.09.2024[25.09.2024[21.10.2024[06.11.2024 [06.11.202
[Extension [Recovery [702/2023 ISATENDER 19.04.20 u
Block, Tis| [KUMAR o4
[Hazari
ICourts,
[Delhi
1301, [Suit forCS COMM-08.05.2023 PAIN BEARING}--- 21.09.2024 [21.09.2024 [05.10.202 [19.10.2024 [19.10.202 |------
[Extension [Recovery [764/2023 JAND MILY 23 kh
Block, Tis| ISTORE VS|
[Hazari INEELKANTH &
[Courts, ICO.

[Delhi




Sr.
No

Court

District

Court
Room

Case Type

e No.

Date of Petitioner NameDate of Case Management Hearing
Registration VS Respondent

Name

1301, [Suit forCS COMM-20.11.2021 [DEVANS 19.09.202409.10.2024/09.10.202 [25.10.2024 [25.10.202
[Extension [Recovery 1844/2021 ODERN
[Block, Tis| [BREWRIES
[Hazari [LTD. VS. DSCS(]
[Courts, ILTD.
Delhi
2 |[SH. RAJESH KUMAR GOEL,CENTRAL 06 ICS (COMM) [1400/2023 [26.10.2023 [REGAL 06.08.2 [20.08.2024[20.08.2024/01.09.202 [15.10.2024 [22.10.202|
IDISTRICT JUDGH [ENTERPRISES (024 23 TO|
I((COMMERCIAL COURT)-02 S KKSPUN| [13.09.2024]
[[NDIA LTD
[16.09.2024]
[TO
[27.09.202
1306 ICS (COMM) [655/2023  [18.04.2023 [M/S SUPREME09.08.2 [20.08.2024/20.08.2024/01.09.202 [05.10.2024 [09.10.202]
ISALES AGENCY|o24 23 TO| k
S M/ [13.09.2024]
[ECONSHIP
[TECH PVT LTD [17.09.2024|
TO
25.09.202
1306 ICS (COMM) [586/2023 [05.04.2023 [HPL ELECTRICJ08.01.20[27.08.2024[27.08.2024/02.09.202 [21.09.2024 [18.10.202
Ik POWER LTDj24 28 T h
S COLOCUBE 3.09.202
TECHNOLOGIE 28
IS PVT LTD
9.09.202
23 TO|
1306 ICS (COMM) [1406/2023 [27.10.2023 [ORIENTAL [20.05.20[04.09.2024/04.09.2024/20.09.202 [16.10.2024 [14.11.202
[LINKS PVT LTDl4 b l
S RAVI GOEL
06 ICS (COMM) |2170/2022 [14.09.2022 |[RADHA 20.01.20(03.09.2024(03.09.2024/30.09.202 [25.10.2024 [26.10.202|
[KASERA VSi24 30.09.2024[30.09.2024}4 u
JASHOK
[KWATRA [07.10.2024)
TO
9.10.202
k
1306 ICS (COMM) [750/2019 22.05.2024 |GP GLOBAIJ31.07.20 |07.09.202407.09.2024[13.09.2024}28.09.2024 [03.10.202
IASPHALT PVTjea n
[LTD VS NIDH]| 21.09.2024
[KUMRA & ORS
13 [Sh. ILLA RAWAT, DistricfCENTRAL 03, [Suit forj813/20213 [17.05.2023 [THE  INDIAN}28.08.20] [27.09.2024 [25.10.2024
PWudge, Commercial Court-03 [Extension [Recovery [EXPRESS PVTl24
[Block, Tis| ILTD V/S
Hazari JANISHA JAIN
[Courts,
Delhi
1303, [Suit for151/2024 25.01.2024 [M/S GOYALj09.08.2 102.09.2024} 01.10.2024
[Extension [Recovery [PUBLISHERS &024
Block, Tis| IDISTRIBUTORS
[Hazari IV/S M/S NCBA|
(Courts, [EXPORTS PVT
[Delhi ILTD
1303, [Suit fort43/2024 24.01.2024 [M/S JAINCO[05.08.20) 2.09.2024] 130.09.2024
[Extension [Recovery IBUILDCON P24
[Block, Tis| ILTD V/S DELH]|
[Hazari PJAL BOARD
[Courts,
IDelhi
4 [MS ANIL KUMAR SISODIA,CENTRAL 1304 [RECOVERY [CS 131.10.2023 [POOJA NANDA[21.08.20[PE- [BEFORE [BEFORE [BEFORE
[DISTRICT JUDGE), [EXTENSIO COMM)1451 IPROP OF M/S24 17.09.2024 [PE- IDE- [20.10.2024
ICOMMERCIAL COURT-04 IN  BLOCK| 2023 'AHE ~ GURU| IAND [23.08.2024/07.09.202
[THC [ELECRONICS 18.09.2024
[DELHI S. M/S RAPID| IDE-
IPOWER 7.10.2024
ISYSTEMS IAND
04 [RECOVERY [CS(COMM)1 [27.07.2023 [RATTAN LAL27.08.20'§97 [BEFORE [BEFORE [BEFORE
[EXTENSIO 95/2023 IGUPTA VS. M/Sl24 30.09.2024[PE- IDE- 14.11.2024
[N BLOCK] ISHANNON AND| JAND [30.09.2024/21.10.2024
[THC ISHANNON AND| 03.09.2024]
[DELHI IORS IDE-
21.10.2024
IAND
I5 |[SH. UMED SINGH GREWAILCENTRAL INIL
[IDISTRICT JUDGE|
I((COMMERCIAL COURT)-05
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6 [SH. NIKHIL CHOPRA, DJICENTRAL k1o ICS (COMM) |1372/2023 [18.10.2023 ENTURE 03.08.2 [PE- [03.10.2024 [21.10.2024[29.10.2024 [29.10.202|
ICOMM-06 TIS HAZRI COURT] ISUPPLY CHAINJo24 3.10.2024
ICENTRAL DELHI [PVT. LTD. VS| b
[THE NEW,| 4.10.2024
[[NDIA &
JASSURANCE 5.10.2024
ICO. LTD. b DE|
k1o ICS (COMM) ©886/2021 [22.11.2021 [SHUBHAM 05.08.20[PE- [28.10.2024 [11.11.2024 [26.11.2024 [26.11.202 [NA
[ENTERPRISES |24 28.10.2024 kh
S. SACHDEVA| I
[FABRICATORS 20.10.2024
&
04.11.2024,
DE
k1o ICS (COMM) [62/2023 10.01.2023 [ICICI BANK|07.08.20|PE- [11.09.2024 [25.09.202 [22.10.2024 [22.10.202NA
ILTD. VSi24 11.09.2024,| h
IRAHUL TOMAR| [17.09.2024
&
18.09.2024
X DE|
25.09.2024
Kuio ICS (COMM) |[29/2024 04.01.2024 [VIKAS 07.08.20|PE- [12.09.2024 /03.10.202 [18.10.2024 [18.10.202NA
ISINGHAL VSJ|24 [12.09.2024 23 kh
[BODENNAGARI]| b
IMOHAN 13.09.2024
DE
3.10.2024
k1o ICS (COMM) W590/2021 [09.11.2021 [RAVINDER 20.08.2 [PE- [21.10.2024 [28.10.202 04.11.2024 [04.11.202 [NA
I[KUMAR 024 21.10.2024,| k
'ADHWA VS| 22.10.2024
IMCD & ANR. DE
28.10.2024
29.10.2024
Z500) ICS (COMM) [633/2023  [15.04.2023 [BHATIA AUTOR7.08.20[PE- 7.11.2024 [21.11.2024 [03.12.2024 [03.12.202[NA
ISALES VSf24 7.11.2024,
[HINDUSTAN 8.11.2024
ICONSTRUCTIO DE
IN CO. LTD. 21.11.2024,
[22.11.2024
k1o ICS (COMM) [1248/2023 [19.09.2023 [HAMDARD 29.08.20[PE- [21.10.2024 [05.11.2024[20.11.2024 [20.11.202 [NA
INATIONAL 24 21.10.2024,| ku
[FOUNDATION 22.10.2024
INDIA & ANR| land
S. HYETO| 23.10.2024
[HERBALS PVT| DE
ILTD. 5.11.2024,
k1o ICS (COMM) [p140/2019 [01.08.2019 [BULGARI SPA] 1.08420%— 103.10.2024 [22.10.2024§05.11.2024 [05.11.202 [NA
S. M/S. ZESTp4 3.10.2024 73
ICORPORATION b
4.10.2024
land
5.10.2024
DE
7 [SH. MUKESH KUMARICENTRAL 1302 ICS(COMM) |1124/2023 |04.08.2023 [RAJESH 01.03.20(18.09.2024 [18.09.2024 [18.09.202 [01.10.2024 07.10.202[24.09.2024
IGUPTA, DISTRICT JUDGE, [KUMAR GUPTAl4 h l I8
ICOMMERCIAL COURT-07 JOF M/S BALAJ]| [25.09.2024
& ASSOCIATES| DE)
'S MCD
I8 |[SH. AMIT KUMAR, DISTRICT|Central 1308 EXTENMONEY ICS (COMM)20.11.2020 [M/S VAISHNO|12.08.20[27.08.2024[P.E. D.E IBEFORE  [17.09.202[NIL
WUDGE, COMMERCIAL| ISION [RECOVERY  [1725/20 IWIRE PVT LTDi4 & [BEFORE [BEOFRE [17.09.2024 l4
ICOURT-08 [BLOCK S VIHAL 1.08.2024 31.08.2024 [03.09.202
THC IRANA .E. 23
2.09.2024]
3.09.2024]
In P
9 [SH. DEEPAK GARG ,Central 1309 THIRDICS (COMM.) [CS/COMM./ 13-11-2019 [DASSOLER 01.08.20|PE TTHIN ITHIN jon requeston
IDISTRICT JUDGE,| IFLOOR 2642/2019 JAGRONEGOCIO]24 2.09.2024[TWO [TWO jafter  thdrequest
ICOMMERCIAL COURT-09 [EXTENTIO IS LTD Vs R D TO EEKS |[WEEKS [conclusion fafter thef
IN BLOCK [ENTERPRISES [10.09.2024 of evidene [conclusio
IDE In of
23.09.2024 levidene
[TO
09 THIRD|CS (COMM.) [CS/COMM./ [19-03-2024 [State Bank Of02.08.2 I‘ﬁ% TTHIN |WITHIN Jon requeston
[FLOOR 1380/2024 India Vs Vicky 024 130.08.2024[TWO TWO lafter therequest
[EXTENTIO EEKS |[WEEKS [conclusion fafter thel
IN BLOCK f evidene [conclusio
of
levidene
1309 THIRDICS (COMM.) [CS/COMM./ [20-02-2024 fJaspal Singh V§07.08.20|PE ITHIN ITHIN [fon requestjon
[FLOOR [268/2024 [Ranjeet Singh |24 5.09.2024[TWO TWO lafter therequest
[EXTENTIO [TO EEKS EEKS [conclusion fafter the]
IN BLOCK [07.09.2024 of evidene [conclusio
DE In  of
24.09.2024| levidene
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1309 THIRDICS (COMM.) [CS/COMM./ [11-05-2023 [INLAND IPE on requestjon
[FLOOR [792/2023 ORLD 024 5.09.2024[TWO TWO lafter therequest
[EXTENTIO ILOGISTICS WEEKS [WEEKS [conclusion [after the|
IN BLOCK [PVT. LTD. V: f evidene [conclusio
IBOSE of
IJELECTRONICS levidene
JAND ORS.
1309 THIRDICOUNTER  [CS/COMM./ [15-05-2024 [Ramesh Gupta07.08.20/PE TTHIN ITHIN fon requestjon
[FLOOR  [CLAIM 602/2023 s Kshamal24 2.09.2024[TWO TWO lafter therequest
[EXTENTIO IGupta A DEWEEKS EEKS |eonclusion [after the]
IN BLOCK 18.09.2024 of evidene [conclusio
of
levidene
1309 THIRDICS (COMM.) [CS/COMM./ [30-11-2019 [Canara Bank V§08.08.2 [PE
[FLOOR 1193/2020 IKARUR VYSYAo24 4.09.2024|
[EXTENTIO [IBANK [TO
IN BLOCK [13.09.2024
DE
23.09.2024
[TO
1309 THIRDICS (COMM.) [CS/COMM./ [24-02-2024 [Ms S Kl27.08.20PE ITHIN [WITHIN fn requeston
IFLOOR [289/2024 [Educations  Pvtj24 25.05.2024[TWO TWO lafter therequest
[EXTENTIO [Ltd Vs Pramod EEKS  [WEEKS fonclusion [after the]
IN BLOCK [Singh Dangi of evidene fconclusio
of
levidene
o [SH. AJAY PANDEY /Central 1307 [Civil ICS 18-01-2024 [Canara Bank Vg---- - F--- - --- --- F---
[DISTRICT JUDGE), COMM)/150| ISuman Kumar
ICOMMERCIAL COURT li/2023
07 (Civil ICS 09-08-2023 [RAJESH - - - - |- |- -
COMM)/114 [KUMAR GUPTA
/2023 [PROPRIETOR
JOF M/S BALAJ]|
JAND
JASSOCIATES
307 Civil ICS 02-06-2022 [SH. AZAM ALI+--- - F--- - - |- F---
COMM)/141 s SH. PANKAJ|
16/2022 PAJORIA
307 ICivil °S 18-12-2023 [SEEMA Vs |- - F--- - -~ F--- F---
COMM)/16 INAVARAM
K/2023
307 ICivil ICS 17-08-2022 [POWERTEX |- - F--- - F--- F--- F---
COMM)/198 ITOOLS
/2022 ICOMPANY
[PRIVATE
ILIMITED
S
INOD KUMAR|
lbpApDIZTAD
1307 ICivil ICS 06-01-2024 [Ghan Shyamf---- - F--- - F--- F--- F---
COMM)/42/| IGupta
2024 s
IM/s ADAB (P)
[LTD
1 [SH. SANJAY SHARMA ,Central 1310 ICS (COMM) [CS l15-02-2024 [Reynobond 27.08.20 IPE- |As pert
IDISTRICT JUDGE,| COMM)/24 [ndia Vs Hski24 10.09.2024 jorder,
ICOMMERCIAL COURT 2/2024 [[nfra Pvt Ltd parties will|
file list of|
itnesses
ithin tw
eeks and|
Toineiff
1310 ICS (COMM) [CS 19-10-2023 [RAKESH 28.08.20F [DE- |As pert
COMM)/138| [HASTIMAL (24 25.09.2024 order,
18/2023 ISANGHVI  V§ parties will|
[FIRST file list of]
IPLUMBING [witnesses
[PRIVATE ithin tw
ILIMITED eeks and|
2 [SH. RAVINDER BEDI,(Central ko1 ICS(COMM) [1580/2023 [13.12.2023 [PARAMILA 05.08.20|
[DISTRICT JUDGE, PAIN V/S24(21.08
ICOMMERCIAL COURT ICHANDRAPAL (2024 PE|
ISAXENA
28.08.20]
24 DE)
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Name

NITIN SONI

13 [SH. SANJEEV KUMAR|Central INIL
SINGH, DISTRICT JUDGE,|
ICOMMERCIAL COURT

14 SH. ASHUTOSH KUMAR,West 201 [CS(comm) ICS 03-08-2021 [SH.NAVEEN |30-08- |Nil INil il nil il il
IDISTRICT JUDGE| [Extn Block COMM)/32 ISABHARWAL [2024
I((COMMERCIAL COURT) /2021 [PROPRIETOR

IM/S NA

[PRINTS Vs SH|

[RAJESH

'ADHAWAN
IDPDNADRIETOD
ICS(comm) ICS I31-08-2023 [MILAKRAJ l03-08- |Nil INil il il il il

COMM)/64 [SINGH LAKRA]2024
l2/2023 s UNITED|

[[NDIA

[NSURANCE

ICO. LTD.

15 [MS. HEMANI MALHOTRA,West 209 [CS COMM 178/2024 19.02.2024 [Mohan Meakinj09.07.20[21.09.2024 [21.09.2024 [21.09.2024}- - -
[DISTRICT JUDGE| [Extn Block ILimited Vsi24
((COMMERCIAL COURT)-02 ISharda Pipes|

[Private Limited

16 SH. DIG VIJAY SINGH,West NIL
[DISTRICT JUDGE
(COMMERCIAL COURT)-03

7 [SH. SANJAY JINDAL,West NIL
IDISTRICT JUDGH
((COMMERCIAL COURT)

18 [SH. AJAY GUPTA, DISTRICT|West INIL
WUDGE (COMMERCIAL
ICOURT)

19 |[SH. NARESH KUMARWest INIL
IMALHOTRA, DISTRICT]

WUDGE (COMMERCIAL
ICOURT)

20 (SH. ANURAG SAIN,/NEW DELHI [t ICS(COMM) |523/2022 04.06.2022 [INTERNATION [09.08.2 [WITHIN ITHIN [NOT [DATE NOTDATE [FINAL
[IDISTRICT JUDGE| AL BEERj024 IONE IONE [FILED IGIVEN INOT IARGUMEN|
((COMMERCIAL COURT)-01 [BREWERIES WEEK EEK IGIVEN [T/

ILTD. VS| [04.12.2024
[PUSHPAM

[FOODS AND|

[BEVERAGES

lour 1o

|21 [SH. VIDYA PRAKASH,[NEW DELHI |25 ICS (COMM.) Wk21/2023 [22.07.2023 [NEWFANGLED [01.08.20[WITHIN ITHIN [NOT IDATE NOTDATE 1SC.
IDISTRICT JUDGE| [LOGISTICS 23 NE NE IFILED IGIVEN INOT IAPPREAN
I((COMMERCIAL COURT) [PVT. LTD. WEEK EEK IGIVEN [CE

Vs [26.11.2024
ATAL

IBHUSHAN
[BHATT

[CS(COMM.) Bo9 /2022 [30.03.2022 [TCI EXPRESS02.08.2 WITHIN |WITHIN |NOT [DATE NOT|DATE _ |MISC.
[LIMITED 024 NE NE IFILED IGIVEN INOT IAPPREAN
s WEEK EEK IGIVEN [CE
M/S ARIHANT] [25.11.2024
[PRINTERS

ICS (COMM.) Jo2 /2024 131.01.2024 |STATE BANK Of02.08.2 [WITHIN ITHIN [NOT IDATE NOTDATE IMISC.
[NDIA 024 IONE IONE [FILED IGIVEN INOT IAPPREAN
s EEK EEK IGIVEN [CE

30.09.2024
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Name

ICS (COMM.) |60 /2024 [18.01.2024 APIL 21.08.20 IDATE NOT|DATE IMISC.
ISINGHAL 24 NE NE IFILED IGIVEN INOT IAPPREAN
Vs WEEK EEK IGIVEN [CE
VALVOLINE| 4.10.2024
ICUMMINS PVT]
[LTD
ICS (COMM.) K43 /2023 [03.08.2024 [BALAJI 23.08.20[WITHIN ITHIN [NOT IDATE NOT|DATE IMISC.
ICONSTRUCTIO [24 JONE [ONE [FILED IGIVEN INOT IAPPREAN
INS COMPANY EEK EEK IGIVEN [CE
s 03.10.2024
UP SADAN|
[THROUGH
JADMINISTRATI
o
ICS (COMM.) 834 /2022 [12.10.2022 [M/S ARCEE?29.08.20WITHIN ITHIN [NOT IDATE NOTDATE IMISC.
[TRADING 24 IONE IONE [FILED IGIVEN INOT IAPPREAN
ICORPORATION WEEK EEK IGIVEN [CE
Vs [07.12.2024
M/S GREEN|
ILIFE
[INFRASTRUCT
1D
ICS (COMM.) |8/ 2024 04.01.2024 [M/S  SHIVAM|30.08.2 WITHIN ITHIN [NOT IDATE NOTDATE MISC.
[UDYOG PVT o024 NE NE IFILED IGIVEN INOT IAPPREAN
[LTD. WEEK EEK IGIVEN [CE
Vs 05.12.2024
M/S ANKUSH]
[PUBLICATION
[PVT. LTD. AND|
ANID
ICS (COMM.) K24 /2024 [14.05.2024 Paspal Singhj30.08.2 WITHIN ITHIN [NOT [DATE NOTDATE  MISC.
INagpal 024 NE NE IFILED IGIVEN INOT IAPPREAN
Vs WEEK EEK IGIVEN [CE
Boparai  § 6.12.2024
IMartial Security
[Pvt Ltd
ICS (COMM.) k54 /2019 [18.12.2019 |[BURBERRY 131.08.20[WITHIN ITHIN [NOT IDATE NOTDATE IMISC.
[LIMITED 24 IONE IONE [FILED IGIVEN INOT IAPPREAN
s EEK EEK IGIVEN [CE
MAYANK] [21.09.2024
JAGGARWAL
JAND ORS.
22 [SH. VINEETA GOYAL,NEW DELHI |[NIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03
23 [MS. SAVITA RAO, DISTRICT|SOUTH 2, New(Civil Suit [CS (COMM)i4.10.2020 |AMIT GOEL Vs]06.08.2 [Within [23.08.2024(Within INIL INIL [10.09.2024
WUDGE(COMMERCIAL ICourt [298/20 ICHANDAN 024 eek eek
ICOURT) Block-I IMITRA AND|
JANR.
12, New(Civil Suit ICS (COMM)23.12.20223 |[Union Bank Off06.08.2 [Within [23.09.2024(Within INIL INIL INIL
[Court 677/23 [ndia Vs. Amanfo24 veek & eek
Block-1 [Khandelwal 130.09.2024]
12, New(Civil Suit ICS (COMM)o05.01.2024 [Sarfaraz Vs. M/s07.08.20[Within [22.08.2024|Within INIL INIL [18.09.2024
ICourt [to/24 [Forest Friendly24 week eek
Block-T ICamps Pvt Ltd
12, New(Civil Suit ICS (COMM)11.04.2023 |ASHWANI [16.08.20|Within [30.08.2024{Within INIL INIL 130.09.2024
ICourt l207/23 [KUMAR 24 eek veek
Block-I IMEHRA Vs. MR |
[RAJEEV
[PATHAK, PROP |
F DESIGN N|
IGLASS INC
2, New(Civil Suit ICS (COMM)o02.03.2023 [M/S M H22.08.20Within [27.09.2024 Within INIL INIL INIL
ICourt 126/23 [TESTING 24 veek eek
[Block-I [LABORATORY
s. M/S M H
[TECHNOLOGY
24[MS. ANURADHA SHUKLASSOUTH 6, New[Commercial [CS(COMM) [22.01.2020 |GDECOR 01.08.20[27.08.2024 - 11.09.2024} [25.09.202f
IBHARDWAJ, DISTRICT]| ICourt 5/2020 INDUSTRIES |24 L
WUDGE(COMMERCIAL IBlock-I S VIDYAWATI
ICOURT)
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[Block-IT

6, Commercial |CS(COMM) [11.03.2020 [M/S  PLANE 26.09.2024] [14.10.2024 29.10.202
ICourt 162/2020 JADVERTISING (024 kh
Block-T S M/
[PERCEPT LTD
6, New[Commercial [CS(COMM) [26.08.2022 [NIRMAL  TEA[21.08.20(03.10.2024 | 26.10.2024} 10.12.202 |
ICourt ko1/2022 [TRADERS  VSi24 kh
Block-I /S JAT
IGURUDEV AND|
RS
6, NewCommercial |CS(COMM) [03.08.2023 [[FFCO M(29.08.20[23.09.2024} 21.10.2024} 9.12.202f
ICourt ks57/2023 ICORP VS4 L
Block-I ISAGAR
[ENTERPRISES
25 [SH. SANDEEP YADAV ISouth INIL
26 [SH. SANJEEV KUMARISouth 29, NewCommercial |CS (COMM)j31.04.2024 [MAHARAJ 21.08.20 F [ + - F
ISINGH, COMMERCIAL Court 53/2024 ISINGH VS.l24
ICOURT. [Block-IT [RAJAT GUPTA
29, New[Commercial [CS (COMM)o1.11.2022 [M/S ANR24.08.20 - . - - -
[Court 616/2022 [FOODWORKDS |24
Block-IT [LLP VS. MURLI|
ILAUNGANI
20, NewCommercial |CS (COMM)24.04.2023 |UBI VS. 131.08.20| - I - I -
ICourt [236/2023 ISANJAY BHOLA[24
Block-IT
20, NewCommercial |CS (COMM)7.08.2022 [Expansion - 02.08.2024} I = - -
ICourt 188/2022 Masters LLP Vs
Block-IT edic Collectio
IPvt. Ltd.
29, New[Commercial |CS (COMM)02.05.2022 |M/s  Darshanal- 06.08.2024f F F I F
ICourt [289/2022 JAgra Vs. M/
Block-1T ILiquid
[Entertainment
and Ors
29, New[Commercial [CS (COMM)02.05.2023 [Canara Bank Vs} 07.08.2024}| - F F F
ICourt [259/2023 IM/s Haris|
Block-IT [Enterprises
29, NewlCommercial |CS (COMM)19.04.2024 [National I 09.08.2024} I F F F
ICourt [200/2024 [Cloteiers Vs
Block-IT [Knewton
JAcademy
[Softecch
[Solutions
29, NewCommercial |CS (COMM)02.04.2024 [Entero - 22.08.2024| [ + - F
Court l155/2024 [Healthcare
[Block-IT ISolutions Ltd Vs
JATIMS
29, NewCommercial |CS (COMM)[20.04.2023 [Canara Bank Vs| 22.08.2024| - + - F
ICourt [226/2023 IM/s Belly Heels
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Room

Case Type

e No.

Date of Petitioner NameDate of Case Management Hearing
Registration VS Respondent
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29, NewCommercial [CS (COMM)03.08.2022 |Neptune Indi: 22.08.2024]
[Court k49/2022 ILtd. Vs. R.M|
Block-IT IControls Pvt)
ILtd.
29, New[Commercial [CS (COMM)22.08.2023 [Bank of Barodal- 27.08.2024 I F
[Court 187/2023 s. Mr. Krishan|
Block-IT [Kumar Tiwari
29, New[Commercial [CS (COMM)23.03.2023 [M/s Wood Craft- 29.08.2024} s F
ICourt 177/2023 IProject Pvt. Ltd]
Block-IT s. M/
JAmardeep
[Design India
IPvt. Ltd.
29, NewCommercial |CS (COMM)19.07.2022 [M/s Purple- 29.08.2024| I F
ICourt \18/2022 IMonkey Vs
Block-IT IGreatest
ICommon Factoi|
[Pvt. Ltd.

277 [SH. LOKESH KUMARSouth o, New|CS/COMMER [CS/COMM/6[11-11-2022 [NEW INDIAlI9-02- [ 103-04- [03-05- [05-07-
ISHARMA, DISTRICT] Court CTAL 6/2022 [TIMBER STORE2024 2024 2024 2024
WUDGE(COMMERCIAL [Block-IT S HSK INFRA [DISPOSED
ICOURT) [PVT. LTD.

ko, New|CS/COMMER [CS/COMM/313-01-2023 [PANASONIC  [15-01- [ F I 9-10-
[Court ICIAL 3/2023 [LIFE 2024 2024
Block-IT ISOULUTIONS

[NDIA P. LTD|

S AMIT

[ENTERPRISES
ko, New|CS/COMMER [CS/COMM/3[27-11-2019 [ASHISH 19-02- | [24-04- I [07-10-2024]
[Court (CIAL B4/2019 JAGGARWAL VS2024 2024
Block-IT IM/S  RACING|

[PROMOTIONS

[P. LTD.
ko, New|CS/COMMER [CS/COMM/6[24-11-2022 /S POTHOS]1.02.20 [26-04- I [11-09-2024
ICourt ICIAL b0/2022 ISOLUTIONS VSi24 2024
Block-IT M/S D. K|

CHEMICALS P

ILTD
ko, New|CS/COMMER [CS/COM/12/|04-01-2022 [MERCHANTS [22-02- [ 0-04- - 13-08-2024]
[Court ICIAL 2022 COURIER PJeo24 [2024
Block-1T ILTD. VS SURYA

ICARGO
uo, New|CS/COMMER [CS/COM/619[27-07-2022 [SURYA CARGOj2-02- [ F F [13-08-2024]
[Court ICIAL 2022 [FORWARDERS [2024
Block-IT P. LTD. V¢

IMERCHANT

ICOURIER P

ILTD.
ko, New|CS/COMMER [CS/COM/65 [19-11-2022 |STATE = BANK]28-02- [ - I [20-08-
ICourt ICIAL /2022 F INDIA VSf024 2024
Block-IT [RAJ KUMAR
ko, New|CS/COMMER [CS/COM/12/|05-01-2024 [NEERAJ VS MSj19-04- [ F [ [25-09-
Court CTAL 2024 [FNP ESTATE  [2024 [2024
[Block-IT
o, New|[CS/COMMER [CS/COM/60 [26-08-2023 [IV [30-05- | F - 18-09-2024]
[Court ICIAL /2023 ICOMMUNICATI[2024
[Block-1T JON VS JAKSON|

ILTD.




District Court Case Type e No. Date of Petitioner NameDate of Case Management Hearing
Room Registration VS Respondent
Name

ICourt

Block-IT ENTER V.
[POSCO
[POGGENAMP
LECTRICAL
ISTEEL

[28SH. LAL SINGH, DISTRICTSOUTH-EASTNIL
WUDGE

29 [MS. NEELAM SINGH,SOUTH-EAST [NIL

IDISSTRICT JUDGE
I30|SH. AJAY KUMAR JAIN ISOUTH-EAST NIL
131 [MS. ANU GROVER BALIGA [SOUTH-EAST |21 ICOMMERCIAICS (COMM)44936 IM/S OM FIRE31.07.20 [21.08.2024 |- - - [PE-
IL SUIT k6/23 ISAFETY 24 I23,28,29
ICOMPANY PVT] IOctober
ILTD Vs. JAIN]| DE-
ISPUN PIPH 6,8,12
ICOMPANY INovembe
s
ICOMMERCIAICS (COMM)44551 IDHARAMPAL (07.08.20[31.08.2024 - - - IPE-
[L SUIT 14/22 ISATYAPAL LTD /24 I25.10.24
s. M/S DE-
JAADHAR 13, 14|
HOLESALE INovembe
[TRADING AND| Ir
IDISTRIBUTION IF.Arg.-
o
132 [SH. BHUPESH KUMAR ISOUTH-EAST |22 ICommercial |CS/COMM]/4[11-05-2023 [SAPHIRE EXIM/02-08- |- - - - -
[Suit l56/2023 ISERVICES PVT[2024
ILTD. VS. G. I{
[FREIGHT
[FORWARDING
[PVT. LTD.

ICommercial |CS/COMM/2[16-03-2023 [M/S. S CHAND[03-08- |- - - - -
ISuit 55/2023 JAND CO. LTDJeo24
S. MAHATMA|
IGANDHI
IMEMORIAL
[HIGH SCHOOL

Commercial |CS/COMM/1[24-12-2022 [MUSARRAT 05-08- |- - - - -
[Suit [239/2022 IBANO VS. APEX[2024
[TRADIING
ICOPANY




District Court Case Type e No. Date of Petitioner NameDate of Case Management Hearing
Room Registration VS Respondent
Name

ICommercial |CS/COMM]/8[23-04-2019 [PANNA SAREES07-08-

[Suit [7/2019 [PVT. LTD. VSJe024

JOMEX

[LIMITED
ICommercial |CS/COMM/2/06-04-2024 [M/s. 08-08- |- - - - -
[Suit 57/2024 [FASTURANCE [2024

ICONSULTANTS

[PVT. TLD. VS|
IMR. VIRENDER]
IBAHRI

Commercial |CS/COMM/9[15-02-2024 |ALL WAYS12-08- |- - - - -
ISuit /2024 ILOGISTICS 2024
[NDIA PVT|
[LTD VS|
INEET
[POLYFAB PVT|
ILTD.

[Commercial |CS/COMM/8l03-10-2023 [BERGER 20-08- |- - - - -
ISuit o4/2023 IPAINTS INDIAlR024
ILTD. VS|
IDHARMAJA
ICYLINDERS
[PVT. LTD.

ICommercial |[CS/COMM/5|20-03-2019 [SHRI =~ BALAJI24-08- |- - - - -
[Suit /2019 TRADERS VSf2024
'ARUN

[BEVERAGES

B3 MS. NEERA BHARIHOKE,SOUTH-EAST [NIL
IDISTRICT ~ JUDGE(COMMERCIAL
ICOURT)

134 [Ms. Nirja Bhatia DJ(Digital){SOUTH-EASTNIL
07, SOUTH EAST DISTRICT,




B5

ISH. RAJ KUMAR TRIPATHI,
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

District

Court
Room

Case Type

Date of Petitioner NameDate of Case Management Hearing
Registration VS Respondent

Name

[36[SH. PITAMBER DUTT, DISTRICIEAST 12 IRECOVERY [380/2023 [13-10-2023 [STATE BANK[09-08- |- . F. I P.E.-06]
NUDGE (COMMERCIAL COURT) JOF INDIA VS|oo24 9-2024,
ANOJ ID.E.-20-
[KUMAR [09-2024,
[FINAL
IARGUMEN|
[T-18-10-
137 [MS. RUBY ALKA GUPTA, DISTRICTIEAST 12 IRECOVERY [57/2024 15-02-2024 [TEHNODOME [24-08- |- k. F. I P.E.-18]
UDGE (COMMERCIAL COURT) IINDIA bo24 l09-2024,
[PVT.LTD. VS| [D.E.-28-
IRADHEY [09-2024,
[ENTERPRISES [FINAL
JAND ORS. IARGUMEN|
[T-07-10-
12 [RECOVERY [81/2024 12-03-2024 [ASHWANI 27-08- |- - k. I I P.E.-10-
KUMAR  JAINR2024 9-2024,
[HUF VS| ID.E.-01-10-
IMANMOHAN 12024,
ISINGH [FINAL
JARGUMEN|
[T-21-10-
12 IRECOVERY [98/2024 23-03-2024 [BANK OF27-08- |- - - k. | P.E.-23-
[BARODA VSJ2024 9-2024,
ISATISH [D.E.-08-
[KASANA 10-2024,
[FINAL
ARGUMEN|
[T-28-10-
138 |SH. SANJEEV KUMARNorth-East ~ [201 il ICS ICS(COMM) [28/2024 01.08.20/WITHIN 10[YES INO 13 DAYS§TO BE]29.08.2024]
[MALHOTRA, DISTRICT] COMMERCI 24 [DAYS [PRIOR TOHEARD |[04.09.202
WUDGE (COMMERCIAL)-01 IAL) [FINAL N 284 - P.E.
JIARGUMEN [0-2024 [24.09.2024
v 03.10.202
b — D.E]
[28.10.2024
LINAT
2 ICS ICS(COMM) Wl9/2021 01.08.20[WITHIN 10[YES INO I3 DAYSTO BEo2-09-
COMMERC] 24 IDAYS IPRIOR TOHEARD [2024 — P.E|
IAL) [FINAL JON 15-10-}23.09.202.
JARGUMEN |2024 - D.E|
T [15.10.2024
- FINAL
IARGUMEN|
1
Ics [cS(COMM) [19/2024 06.08.2 [WITHIN 10YES INO DAYSTO  BEpR7-08-
COMMERC] 024 IDAYS IPRIOR TOHEARD [2024 — P.E|
IAL) [FINAL JION [05.09.2024
JARGUMEN [29.09.20 [~ D.E|
T l24 [20.09.2024
-  FINAL
IARGUMEN|
fre
4 ICS ICS(COMM) [21/2024 13.08.20 |WITHIN 10[YES INO DAYYro BE09-09-
COMMERCI 24 IDAYS [PRIOR TOHEARD [2024 — P.E|
IAL) [FINAL ION  27-17.09.2024
JIARGUMEN |09-2024 [~ D.E|
T [27.09.2024
-  FINAL
JARGUMEN|
fre
5 ICS ICS(COMM) [62/2024 27.08.20[WITHIN 10[YES INO 13 DAYSYTO BE26-09-
COMMERCI 24 IDAYS PRIOR TOHEARD [2024 — P.E|
IAL) [FINAL ION  29-15.10.2024
JARGUMEN f0-2024 |- D.E|
T [20.10.2024
-  FINAL
ARGUMEN|
fre
ICS ICS(COMM) [79/2024 29.08.20[WITHIN 10[YES INO I3 DAYSTO  BER5-09-
COMMERC] 24 IDAYS [PRIOR TOHEARD [2024 — P.E|
IAL) [FINAL ION  24-18.10.2024
JARGUMEN |10-2024 |- D.E|
T 24.10.2024
-  FINAL
IARGUMEN|
I
7 ICS ICS(COMM) K8/2024 30.08.2 WITHIN 10[YES INO DAYS§TO BE[18-09-2024]
COMMERC] 024 IDAYS [PRIOR TOHEARD |- P.E|
IAL) [FINAL JON 21-10-26.09.2024]
JARGUMEN [2024 - D.E|
T [21.10.2024
-  FINALY
IARGUMEN|
foe
[39[SH. BRIJESH KUMAR GARG [Shahdara 301, New/CS(COMMER [CS (COMM)14-05-2024 [Mohit 12.08.20Not Filed [Not Filed [Not Filed [NO INO IPE
ICourt ICIAL) 1284/24 adhawan  Vsf24 29.08.2024
[Building IGopal  Krishan| &
ISharm 130.08.2024]
IAND D

[31.08.2024
&
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1301, NewCS(COMMER [CS (COMM)j15-04-2024 [Punjab National13.08.20[Not Filed [Not Filed [Not Filed PE;
ICourt ICIAL) 239/24 Bank Vs. Vikag24 3.09.2024
[Building IChandra Sad &
04.09.2024]
nd DE{|
9.09.204
&
1301, NewCS(COMMER [CS (COMM)i25-01-2023 [GLOBE 14.08.20[Not Filed [Not Filed [Not Filed [NO INO [For PE|
(Court ICIAL) ko/23 [EXPRESS 24 [11.09.2024
Building ISERVICES PVT| &
ILTD. [12.09.2024
[THROUGHAUT land
[HORIZED 19.09.2024
IREPRESENTAT &
e AL
1301, NewCS(COMMER [CS (COMM)\18-05-2024 faraogi Super]16.08.20Not Filed [Not Filed [Not Filed [NO INO [For PE|
ICourt ICIAL) 297/24 ISales Vs. Amarj24 106.09.2024}
[Building [Kumar &
07.09.2024
land
[17.09.2024
&
hQ anoa
1301, NewlCS(COMMER [CS (COMM)i8-05-2024 [Bank Of Barodal20.08.2 [Not Filed [Not Filed [NotFiled [NO INO [For PE|
ICourt ICIAL) 189/24 s Ashok Kediao24 [21.09.2024
[Building nd Another nd
[26.09.2024
DE and FA|
30.09.2024]
1301, NewlCS(COMMER [CS (COMM)09-01-2024 [Naveen Kumar21.08.20[Not Filed [Not Filed [Not Filed [NO INO [For PE
ICourt ICIAL) 21/24 [Taneja Vs M/sl24 [23.09.2024
[Building IMr Mobile Hub &
25.09.2024
DE and FA|
9.10.2024
Ko |MS. KIRAN BANSAL JShahdara [ROOM NO|ICOMMERCIAICS COMM[30-01-2023 [BASANT GOEL05.08.20[NOT INOT INOT INO- INO IPE /05-09-
IDISTRICT JUDGE, 208 lha/2023 IPROPRIETOR  [24 [FILED  [FILED  |[FILED 024
((COMMERCIAL COURT) IOF GOE[
IMEDICOS V|
[HEALTH CARE
AT HOME|
[[NDIA PVT|
bn
[ROOM NO|ICOMMERCIAICS COMMJ21-11-2022 [PUNJAB 06.08.2 [NOT INOT INOT INO- INO IPE /07-09-
[208 649/2022 INATIONAL 024 IFILED [FILED [FILED 2024
BANK Vs MS§|
CHARU GOEL
[ROOM NOICOMMERCIAICS  COMM}20-09-2023 [M/S PIONEER/08.08.2 [NOT INOT INOT INO- [NO IPE /09-091
208 IL k72/2023 IPET 024 IFILED [FILED [FILED 2024
[INDUSTRIES Vs
IMR. ASHOK|
IGUPTA
[ROOM NOICOMMERCIAICS COMMj16-04-2024 [M/s Sureshj24.08.20[NOT INOT INOT INO- INO IPE /20-09-
208 IL [240/2024 |Apparels Vsi24 [FILED [FILED [FILED 2024
IShekhar Sharma
l41 [SH. SURENDER S. RATHI IShahdara 1303, New/COMMERCIA [Framing [Listing  offAffidavit of|Affidavit offWritten ral
ICourt IL the Witness  [Evidence [Witness |Arguments [Argument|
[Building lissues
1303, NewlCOMMERCIAICS l27-05-2024 [NITA DEV]| 14-10-
ICourt IL COMM)/310 ISHRIMAL Vs 2024
[Building 2024 JAMIT KALRA
03, New|[COMMERCIA[ICS 28-05-2024 [M/S NAURAS [21-10-
(Court IL COMM)/313| [FASHION Vs 2024
[Building 2024 IGUDDIYA
INAJMIN
1303, New/COMMERCIACS I31-05-2024 [Suresh ~ Kumay 10-09-
ICourt IL COMM)/319 harma Prop Of| 2024
[Building 2024 1/s R S Trading
0 Vs Shwetan]
Saxena Alias
inku Prop Of|
/s Rinkuf
s
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AIN

1303, NewCOMMERCIAICS 03-06-2024 [MICO lo7-10-
ICourt IL COMM)/32 [EQUIPMENT 2024
[Building [7/2024 INDUSTRIES V¢
IM/S DEV|
ICONSTRUCTIO
N
1303, New/COMMERCIACS 04-06-2024 [DHARMENDRA| 130-09-
ICourt IL COMM)/33 [KUMAR  JAIN| 2024
Building /2024 s M/
[PERFECT
‘ALUE  MEGA|
IMART  INDIA|
[PVT. LTD
1303, NewlCOMMERCIAICS l07-06-2024 [PUNJAB 10-09-
ICourt IL COMM)/34 INATIONAL l2024
[Building 9/2024 [BANK A%
IDEEPANSHU
[PANCHAL
1303, NewlCOMMERCIA[CS 01-08-2024 [Tarun Kumar] 10-09-
ICourt IL COMM)/414] IGoyal Vs S.B| 2024
[Building 2024 [Sales
ICorporation
l42[Sh. Pawan Kumar Matto DJ[Shahdara IC.No 304 |COMMERCIA [Framing thelListing [Affidavit offAffidavit offWritten [Oral IOther
((COMM-o04) IL issues f [Evidence itnesses [ArgumentsfArguments [stages/Hel
witnesse laring
Is [Date
IC.No 304 [COMMERCIACS(COMM)/ JAI DURGA05-08-2024 INOT INOT INOT INOT INOT FILED|P.E. 04+
IL 626/2023  [TRADERS [FILED [FILED [FILED [FILED 9-2024
IPVT. LTD|
VS
WITENDER
WUNEJA
IC.No 304 |COMMERCIA[CS(COMM)/ [SARAOGI  [07-08-2024 [FILED [NOT INOT INOT INOT FILED[P.E. 18-
IL 6/2024 ISUPER ION  16-FILED [FILED [FILED 9-2024
ISALES PVT. 08-2024
ILTD. \E
IMRAN
[HSUSSAIN
IC.No 304 |[COMMERCIA[CS(COMM)/ [RAVI l07-08-2024 [FILED [NOT INOT INOT INOT FILED[P.E. 18-
L 167/2024  [KHURANA N  24-FILED IFILED [FILED 9-2024
VS 08-2024
IMEHARBAN]
IC.No 304 [COMMERCIA[CS(COMM)/ [LALIT 109-08-2024 INOT INOT INOT INOT INOT FILED[P.E. 27
IL 127/2024 IGUPTA VY [FILED [FILED [FILED [FILED 9-2024
IDINESH
IKUMAR
IAGGARWAL
IC.No 304 |[COMMERCIACS(COMM)/ [SARAOGI 9-08-2024 IFILED [NOT INOT INOT INOT FILED|P.E. 13-
IL 7/2024  [SUPER ON 16JFILED  [FILED  |[FILED l09-2024
ISALES PVT. 08-2024
ILTD. \E
IKAMLESH
IKUMAR
ISINGH
IC.No 304 |COMMERCIA[CS(COMM)/ [RAKESH V$}13-08-2024 INOT INOT INOT INOT INOT FILED|P.E. 23
IL [237/2024  [MCD IFILED [FILED [FILED [FILED 0-2024
IC.No 304 [COMMERCIA[CS(COMM)/ [PUNJAB I23-08-2024 [NOT INOT INOT INOT INOT FILED[P.E. 21
IL 123/2024 [NATIONAL IFILED [FILED [FILED [FILED 9-2024
[BANK \E
[MD. IKRAM
ICNo304 [COMMERCIA[CS(COMM)/ [BRAHM li5535 INOT  |NOT INOT INOT INOT FILEDJP.E. 18]
IL l571/2023 [PRAKASH [FILED [FILED [FILED [FILED 10-2024
IAND ANR|
VS
ISANDEEP




Sr.Court District Court Case Type e No. Date of Petitioner NameDate of Case Management Hearing
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43 [MS. PREETI AGARWAI|North-West 406 ICS/COMM/7[21.12.21 ISTYLON [20.12.24
IGUPTA, DISTRICT JUDGE, 134/2021 [[NTERIORS VS

((COMMERCIAL COURT) M/S . ITMS
[[NDIA PVT LTD

ICS/COMM/1[26.04.19 IM/S [29.01.25
7/2019 R.S.POLYMERS

S
IM/S NEW|
PUNJAB AGR
[cO.AND ORS.

ICS/COMM/3[19.10.2019 [SONU Vs RR
[75/2019 IMANISH
[KAPOOR
[@SONU

[KAPOOR

ICS/COMM/8[22.10.20 ISAKIMUDDIN l2.12.24
I54/2022 [SARKAR Vs
JALIKUL
[HAQUE  AND|
JARN

ICS/COMM/3[20.01.20 IM/S RAJDHAN]| 0.01.25
82020 [FLOUR MILLS
ILTD Vs
RAKESH
[KUMAR

ICS/COMM/2[30.03.21 IM/S [13.08.24
l65/21 ISWITCHER
[[NDIA LLP Vs
JABHIJIT
ISINGH AND|
JANR

ICS/COMM/5[16.10.21 /S AUT( 14.08.24
k3/2021 ILOGISTICS
[[NDIA Vs

THE NEW|
[[NDIA
JASSURANCE
ICO,. LTD.

ICS/COMM/1/06.06.19 [B.M. GOEL 17.08.24
I56/2019 [PRO.M/S
ICOMPETENT
[TEXTILE
JASSOCIATES Vs
/S
[NNOVATIVE
froyvrir pe 1T
ICS/COMM/8|17.11.2022 |CANARA BANK| [20.08.24
[78/2022 s M/S ROS
IBRIGHT
[HOUSIERY

ICS/COMM/2J17.03.21 [PRITAM [21.08.24
7/2021 [KUMAR
ITTAL AND|

JORS.Vs

ISAURABH
TANWAR AND|

JANR

°S/COMM/4[30.05.22 [RAJDHANI [22.08.24
I55/22 [FURNISHING
[PVT LTD V§
J[UKKEN
ERGESH
POSH

ICS/COMM/4[12.05.22 [TOMAR [27.08.24
2/22 “ONSTRUCTIO
IN COMPANY V|

IKINGSTON
[ROYAL
“ORPORATION

ICS/COMM/7[20.09.22 JAGRITI [28.08.24
52/22 [PLASTICS LTD|
s AARA!
[PACKAGING

[PVT. LTD




Sr.Court District Court Case Type Case No. Date of Petitioner NameDate of Case Management Hearing
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44 [SH.VINOD YADAV ICS/Comm./7[23.09.23 ISiddharth Gupt: [02.08.24
l20/23 s. Garud:
IConstruction
JAnd Engineering|
[Pvt. Ltd.
ICS/Comm./6/02.08.22 [Powertex Tools 3.08.24
27/22 Company  Pvt|
ILtd. Vs. Priy:
IGarg
ICS/Comm./6/02.08.22 Powertex  Tools 5.08.24
27/22 ICompany  Pvt]
[Ltd. Vs. Priye
IGarg
ICS/Comm./2/|01.04.21 [Bhim Sai 107.08.24
Bo/21 IGuglani Vs. M/s
[Bhasin
IConstruction Co|
JAnd Ors.
ICS/Comm./8[1.11.22 Pagajit 107.08.24
188/22 [ndustries Ltd]
s. Siwa
Marketing  Pvt|
Ltd.
ICS/Comm./531.07.23 Surya  Roshani| 107.08.24
54/23 [Ltd. Vs. Sanjeet]
ishra
ICS/Comm./5/05.10.21 /s Gayatri [09.08.24
l24/21 [Footwear ~ Pvt]
Ltd. Vs. M/
IManjit Chappal
IStore
°S/Comm./813.12.23 [Puma Se Vs 12.08.24
3/23 JAshok Kumar
ICS/Comm./9[24.11.22 IM/s V. M Ca 13.08.24
0/22 [ndustries  Pvt]
Ltd. Vs. M/Y
[Litchia
[International
ICS/Comm./6[18.08.23 eer Singh Saini [16.08.24
4/23 s. Life Cure
[Products ~ Pvt)
Ltd.
°S/Comm./7[26.09.23 JAxsys  Solution| 17.08.24
135/23 S. Zeg|
[Laboratories
ICS/Comm./5/09.06.22 [Texzium [20.08.24
12/22 [[nternational
IPvt. Ltd. Vs. SRQ|
INatura Products
Ltd.
ICS/Comm./9[23.12.23 IM/s Nama [21.08.24
125/23 [Enterprises Vs
IM/s  Subtlesta
[ndustries  Pvt]
Ltd.
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ICS/Comm./118.03.24 IMukul [22.08.24
73/24 arketing  Pvt|
[Ltd. Vs. Sahil
Pain
ICS/Comm./5/08.08.23 IMotiprabha [23.08.24
75/23 [nfratech  Pvt|
ILtd. Vs. Indian|
[Trenchless Tools|
Solutions
ICS/Comm./3[23.01.24 [Raju Kumar Vs [24.08.24
8/24 inod Sah
Misc. [15.05.24 [Raju Kumar Vs [24.08.24
DJ./534/22 inod Sah
ICS/Comm./6[12.09.23 IM/s Star Food| [28.08.24
77/23 [Products Vs,
IMahalaxmi Food|
[Products
l45 [SH. GORAKH NATH|North
[PANDEY, DISTRICT JUDGE
(COMMERCIAL)
146 |[SH. PANKAJ GUPTA,SOUTH 03 ICommercial |CS COMM.J02.04.2024 [S K PLYWOOD|05.08.20]12.08.2024 [20.08.2024/20.08.202 [NIL INIL INIL
IDISTRICT JUDGEWEST suit 189/2024 'S MOHD ARIF 24 23
((COMMERCIAL)
1603 [Commercial |CS COMM|04.06.2024 [UNION BANK08.08.2 [16.08.2024[22.08.2024[22.08.202 [NIL INIL INIL
suit [203/2024 F INDIA VSo24 23
ISANGEETA
[YADAV
1603 Commercial [CS COMMJi2.10.2023 [RITA RIKH VS08.08.2 [16.08.2024[29.08.2024[29.08.202 [NIL INIL INIL
uit k72/2023 IDR ARVIND|o24 1
[KUMAR
IGAUTAM
1603 ICommercial |CS COMM.[22.06.2023 [LOUIS [13.08.20[20.08.2024{03.09.2024/03.09.202 [NIL INIL INIL
Isuit 04/2023 UITTON 24 23
ALLETIER V§
IRAHUL BOSE
1603 ICommercial |CS COMM.J30.11.2021 [AAI CARGO06.08.2 [13.08.2024 [27.08.2024[27.08.202 [NIL INIL INIL
lsuit 315/2021 [LOGISTICS VSjo24 23
IM/S  TRINITY|
[EXPRESS
1603 iICommercial |[CS COMM|22.05.2024 [M/S AXIOM]|22.08.20[29.08.2024[13.09.2024 [13.09.2024JNIL INIL INIL
uit [272/2024 [TOURS ANDf24
[TRAVELS \E|
IM/S  HARSH|
ICLEAN DHAN|
[PVT LTD
1603 ICommercial |CS COMM.,[26.07.2024 [UNION BANK]27.08.20/03.09.2024[10.09.2024(10.09.202 [NIL INIL INIL
Isuit 378/2024 IOF INDIA VS_24 23
[PARVESH
[KUMAR
[KASHYAP
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TKAS DHULL, DISTRIC ICommercial [CS (Comm)/[11.07.2022 antrix  Globalli6.08.2 3.09.z 3.09.202 [25.09.2024 [25.09.202[18.09.2024
WDUGE, COMMERCIAL suit 1346/2022 vt.  Ltd.  vsleq l k
ICOURT-02 [Tectonus ltd.
1613 Commercial [CS (Comm)/|07.07.2023 [Union Bank of|21.08.20(02.09.2024j02.09.2 02.00.202 |03.10.2024 [03.10.202]24.09.2024
uit 09/2023 [[ndia Vs Sarbatil24 b L [25.09.2024
ISelf Help Group 26.09.2024
13 ICommercial |CS (Comm)/|05.10.2023 [Rajiv Goel V§23.08.20]12.09.2024[12.09.2024(12.09.202404.10.2024 |04.10.202[25.09.2024
Isuit k64/2023 IPiccadely Hotel:
pvt. Ltd.
1613 ICommercial |CS (Comm)/|09.08-2023 |[COMFORT X 0[23.09.2024[23.09.2024[23.09.202 |29.10.2024 [29.10.20218.10.2024
Isuit 1377/2023 ICARE SYSTEMS|24 L« L4
[PVT. LTD Vs
IStup Desig
[Forum
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Pitender Kumar

110.24

48 [SH. AMIT BANSAL, 1614 [Commercial |CS(COMM) [10.05.2024 [CENTRAL 06.08.2 [PE-
IDISTRICT JUDGE,| [Suit [253/2024 [BANK OHo24 28.08.2024
ICOMMERCIAL COURT-03 [NDIA \E|
ISUNIL KUMAR
14 ICommercial |CS(COMM) [04.03.2023 [M/S PRAKASH|06.08.2 [PE- INIL INIL INIL INIL INIL
[Suit 113/2023 [PIPES LTD VSo24 09.09.2024
/S CHANEL & DE-|
[FOUR 20.09.2024]
14 ICommercial [CS(COMM) [10.03.2023 [M/S PRAKASH|06.08.2 |PE- [NIL [NIL INIL INIL [NIL
[Suit 121/2023 IPIPES LTD Vsjo24 09.09.2024
/S S.K.FOODS| & DE-
JAND SPICH 20.09.2024]
[EXPOR
14 Commercial |CS(COMM) [19.01.2024 [PUNJAB 07.08.20[PE- INIL INIL INIL INIL INIL
Suit u8/2024 INATIONAL 24 13.09.2024
[BANK VS|
[KANHIYA LAL
1614 [Commercial |[CS(COMM)2 [15.05.2024 [[DBI BANK|09.08.2 [PE INIL INIL INIL INIL INIL
[Suit 61/2024 [LIMITED  VSJo24 [21.09.202
JARTI GAUTAM] 28
8 ANR
14 ICommercial |ICS(COMM) [14.07.2024 [M/S ANIIf12.08.20 |PE- [NIL [NIL INIL INIL [NIL
[Suit 324/2023 [ELECTRONICS [24 [11.09.2024
s. M/ & DE-|
[KRISHNA 23.09.2024]
JELECTRONIC
o [SH. RAKESH PANDIT SOUTH 509 ICS(COMM) [|541/2023 05.12.2023 [Sankalp Fin Sedo7.08.20[NIL 104.09.2024[NIL INIL INIL NIL
IDISTRICT JUDGE WEST IPvt. Ltd. Vs24
ICOMMERCIAL COURT-03 ISuman Bala
509 ICS(COMM) |542/2023  [05.12.2023 [Sankalp Fin Seqo9.08.2 [NIL [30.08.2024NIL INIL INIL INIL
[Pvt. Ltd. Vs Jyotijo24
509 ICS(COMM) [6/2022 14.01.2022 [Canara Bank Vg16.08.20[NIL 10.09.2024 [NIL INIL INIL INIL
[Rahul Kumar |24
1509 ICS(COMM) |66/2023  [30.05.2023 [M/s Surya Vijay[28.08.20[NIL [11.09.2024 [NIL INIL INIL INIL
[Saw Mills Vg4
IM/s Shradh:
ISaburi
[Engineers  Pvt|
ILtd.
509 ICS(COMM) 67/2023 07.10.2023 /S Prakash|29.08.20DE INIL INIL INIL INIL INIL
[Pipes Ltd. Vs24 [01.10.24,04}




	Form-5

